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Central Administrative l‘ribunal,“llahabad.

Registration T.A.No.1363 of 1987 (W.P.No.10577 of 1983%)
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Lalkhan Lal Gupta Releints Petitioner
Vs,
Union of India and 3 others oheie ole Respondents.

CCIUNECTED WITH

Registration T.A.No. 100% of 1987 (W.P.No.9241 of 1982)

Madan Chandra *“rivastava o's i sia Petitioner
Vs.
Union of India and 5 others A ¢ Respondents.
Registration T.A.No.1274 of 1987 (W.P.No.10576 of 1983) {”
Ranjit BErahma atalals Petitioner '
Vs, /
Unicn of India and 3 others «... Respondents I

Hon.G.S.Sharma,JM |
Hon.K.J .Raman, AM . -

(By Hon.G.S.Shsrma,JM) v

For judgment see our Jjudgment of date pasgédi

in the connected Registration No.T.A.1003 of 1987 Madan
Chandra °rivastava Vs. Union of India and 5 others.
FIBER (A) MEMBER (J) =

Dated I .7.1989
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